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Rel of students arrested durimg
emergency

542. SHRI SURENDRA BIKRAM:
Will the Minister of HOME AFFAIRS

be, .P!?”Cd to state:
(o) whether some of the students ar-

rested under DIR during emergency have
not becn released so far; and

{b) if so, the number of students still
under arrest and reasons for their ccriti-
nued detention ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
and (b). While information from the States.
of (1) Bihar, (2) Kerala, (4) Madhya
Pradesh, (4) Maharashtra, (5) Orissa,
(6) Rajasthan, (7) Tamil Nadu, (8) Uttar
Pradesh, and (9) West Bengal is still
awaited, the remaining States and all the-
Union Territory Administrations have
reported that no student arrested under:
DISIR is still in custody.
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